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2,38,40,550/-
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MINISTRY OF FINANCE

(Department of Revenue)

NOTIFICATION
New Delhi, the 15th September, 2025

G.S.R. 631(E).—In terms of Section 7B of the Narcotic Drugs and Psychotropic Substances Act, 1985 and
rule 9 of the Narcotic Drugs and Psychotropic Substances (National Fund for Control of Drugs Abuse) Rules, 2006,
the Central Government hereby notifies the annual report giving an account of activities financed under sub-section
(2) of Section 7A out of the Fund during the financial year 2024-25 together with Statement of Accounts as under: -

STATEMENT OF ACCOUNT IN RESPECT OF NFCDA MAJOR HEAD 8121.00.118.01 — GENERAL AND
RESERVE FUND FOR THE FINANCIAL YEAR 2024-25 RECEIPT AND DISBURSEMENT

(figure in Rs.)

Financial|Opening Sale Proceed of Forfeited|Any Income|Total Disbursement|Closing
Year Balance (Rs.) [property /  Unutilized|(Interest) Receipts (Rs.) Balance
(A) money (Rs.) (Rs.) (Rs.) (E) (Rs.)
(B) (C) (B+C)=(D) (A+D-E)
2024-25( 37,98,93,813/-|i. Sale Proceed- 2,38,40,550/-| 1,27,26,443/-|3,66,86,921/- 0/- 41,65,80,734/-
ii. Refund of unutilized
amount- 1,19,928/-

Total=2,39,60,478/-

[F. No. N-21014/1/2020-NC-1]
RAM LAKHAN, Under Secy.
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